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No. O.A. 350/00431/2019 Date of ordef: 13.5.2019

. Present : Hon’ble Ms. Bidisha Banerjee, Judicial Member
Hon’ble Dr. Nandita Chatterjee, Administrative Member

Pankaj Kumar Das,

Son of Late Hridaynath Das,

Aged about 65 years,

Residing at Village & Post Office — Pindurai,
Police Station - Pingla,

D1str1<:t Paschnn Mldnapore

Pin & 7?2 9 131-4nd ,workang to the: spost
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“"West Bengal Clrcle,
oo, South ‘Beétigal’ Reglon
Yogayog :Bhawan; e
C.R. Avenue,

Kolkata ~ 700 012.

3. The Post Master General,
Kolkata Region,
Yogayog Bhawan,
Kolkata - 700 012.

4. The Senior Superintendent of Post Offices,
Midnapore Division, '
Midnapore,
Pin - 721101,
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5. The Inspector of Posts,
Balichak Sub-Division,
Balichak - 721124,

District — Paschim Midnapore.

.. Respondents
~ For the Applicant : In person
For the Respondents : None
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Office at Sabang SO under the respondent author1t1es That, the
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authorities concerned kept on directing him to perform duties as GDSMC
to different Branch Offices of the Postal Department since 21.09.2‘015.‘
That, as .pe'r rules, ‘if any GDSMD is directed to perform duties at any
Branch Office, then he would be entitled to special pay and allowances
for performing such duties, and, that, the respondent authorities, in
spite of the fact that they had directed him to perfofm duties as GDSMC
in different Branch Offices of the Postal Depar;merit, had failed to
et
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disburse the pay and allowances to the applicant, to which the applicant
claims entitlement. That, the applic’a_n:i':' had pféferred a representation
dated 12.3.2019 (Annexure A-6 to .the 0.A.) to the respondents for
considering his grievance and to disburse pay and allowan'ces as are due
to him. De~spite preferring such representation, the respondent
authorities have failed to respond. Hence the applicé.nt, being aggrieved,
has approached the Tribunal in the instant O.A. in which the applicant,

in particular, has prayed for~ disposal of his representation dated

12.3.2019.
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5. With the aforesaid directions, the O.A. stands disposed of. There

will be no orders on costs.

/
{Dr. Nandita Chatterjee) (Bidisha B B'ane'r]eé)—h_
Administrative Member Judicial Member
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